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The two districts have been selected 
as industrially backward districts.

The level of development of the two 
districts in different sectors thus is 
uneven and they are amongst  the 
backward districts in the country.

(c)  Special programmes are being 
prepared under the Fifth Plan in res­
pect of areas having more than SO per 
cent tribal concentration.  An integ­
rated approach to planning is being 
adopted so as to ensure faster pace 
of economic growth in these areas.

Programmes in Manipuri from AXR.»
Silchar

1710. SHRI NOORUL HUDA: Will
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether programmes in Mani­
puri (Meithei) and Bishnupnya Mani­
puri languages have been introduced 
in A.I.R., Silchar, as  scheduled in 
October, 1975;

(b) time allotted for each of the 
languages; and

(c) whether news (local) sprvices 
have been  introduced  in  Silchar 
A.I.R.?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI DHARAM 
BIR SINHA): (a) and (b). A daily 
SO minute programme in  Manipuri 
and a 15-minute programme in Bish- 
nupriya is proposed to be introduced 
from A.I.R. Silchar shortly, after the 
new studios there are  commissioned 
into service.

(c)  At present, AIR Silchar broad­
casts a 5-minute news  bulletin  in 
Dimasa dialect at 5.55 P.M. daily.

Tractor Factory in Madhya Pradesh

1711. SHRI G. C. DIXIT: Will the 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

(a)  whether there is a scheme for 
setting up a tractor factory in Madhya

Pradesh in the Fifth Five Year Plan; 
and

(b) if so, the facta thereof?

THE MINISTER OP STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL SUPPLIES CSHRI A. C. GEOR­
GE): (a) No, Sir.

(b) Does not arise.
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Allocation for Tribal sut>-Plans 
prepared by States

1714 PROF NARAIN CHAND 
PARASHAR- Will the Minister of 
PLANNING be pleased to state-

(a) whether the Planning Commis­
sion has approved the Tubal Sub- 
Plans prepared by the State Govern­
ments including the Government of 
Himachal Pradesh for the develop­
ment of tribal areas, ar*d

(b) if so, the amount of allocation 
for each one of the Tribal Sub-Plans 
prepared by the State Governments?




